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Legal Aid to Poor 

1530. SHRI B. DEVARAJAN: 
SHRI THAN SINGH JATAV: 
SHRI PARASRAM BHARD-

WAJ: 
SHRI HARISH PAL: 
SHRI MANGARAJ MAlUK: 

Will the Minister of LAW AND JUSTICE 
be pleased to state: 

(a) whether the State Governments 
have not been able to provide legal aid to the 
women, Scheduled Castes and Scheduled 
Tribes and other poor and socially or educa-
tionally backward classes because of the 
financial constraints; 

(b) whether any financial assistance is 
given by the Union Government to the State 
Governments for the purpose; 

(c) if so, the details thereof for the last 
three years and the extent to which this has 
been utilised by the State Governments, 
State-wise; and 

(d) if not, what steps are being taken by 
the Union Government to give adequate 

financial assistance to State Governments 
to enabJe them to provide legal aid to the 
poor? 

THE MINISTER OF COMMERCE AND 
MINISTER OF LAW AND JUSTICE (SHRI 
SUBRAMANIAM SWAMY): (a) No, Sir. No 
instance of this kind has been brought to the 
notice of the Union Government by the State 
Legal Aid and Advice Boards which are 
being funded by the respective State Gov-
ernments. 

(b) The financial assistance to the State 
Legal Aid and Advice Boards is given, on 
request, taking into account their functional 
requirements for implementation of specific 
legal aid programmes, such as, promotion of 
legal literacy , training of para-legals, holding 
of Lok Adalats, etc. 

(c) The statement containing the infor-
mation with regard to the grants-in-aid re-
leased and the amount utilised by the State 
Legal Aid and Advice Boards during the 
financial years 1987-88, 1988-89 and 1989-
90 is placed below. 

(d) Question does not arise. 
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